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! BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 43 OF 2024
IN

-~ ORIGINAL APPLICATION NO. 111 OF 2018

IN THE MATTER OF

Kachchh Camel Breeders Association ...APPLICANT
VERSUS

MoEF&CC & ORS. .. _RESPONDENTS
INDEX FOR ADDITIONAL AFFIDAVIT ON BEHALF OF
RESPONDENT NO. 2 - STATE OF GUJARAT AND
RESPONDENT NO. 4 - FOREST AND ENVIRONMENT
DEPARTMENT.

Sr. Particulars Annexuresﬁg' Pag?
No. . Nos.
1. |Index -

2. | Affidavit -in- Reply -
3. | Letter dated 15.09.2025, Mangrove R1(COLLY) 5
Plantation Scheme and Demand note i
4. | Letter dated 08.11.2025 sent by R2
Range Forest Officer to DPA
S | Letter dated 24.12.2025 sent by R3 ! ;

t z
Range Forest Officer to ACF f ;

6. | Letter dated 26.12.2025 ACF R4(COLLY)

forwarded to DCF and approval letter
dated 26.12.2025 by DCF

Filed Through,
o

Parth H. Bhatt, Advocate
0.2&4

For Respondent N

g
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 43 OF 2024

IN

ORIGINAL APPLICATION NO. 111 OF 2018

IN THE MATTER OF
Kachchh Camel Breeders Association ...APPLICANT
VERSUS
MOEF&CC & ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF RESPONDENT NO.
2 - STATE OF GUJARAT AND RESPONDENT NO. 4 - FOREST

AND ENVIRONMENT DEPARTMENT.

I, Dr. Dheeraj Mittal, age — 42 years, serving as Conservator of
Forests, Kachchh Circle, being authorized signatory and
representative of State of Gujarat and Forest and Environment
Department having communication address at Office of
Conservator of Forests, Kachchh Circle, Near Moms School

Bhuj, Gujarat - 370001 do hereby solemnly state on oath and

submit that:-

1. I state and submit that I have read and understood the

< Y,
J}' BHUJ <
GUJARAT STATE

A REGé;’,Oléogig’iéﬁzo y this Hon'ble Tribunal. I am competent to swear this
08/03/2030
T X

/
1Conservator of Forest
Kachchh Cirete, Bhuj.
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affidavit as I am well acquainted with the facts of the case

and the issues raised by the Applicant.

2. The captioned Execution Application is filed by Applicant
seeking compliance of Order dated 11.09.2019 passed in

OA 111/2018 as well as the Order dated 16.09.2020
passed in Execution Application No. 12/2020 in OA No.

111/2018.

3. This additional Affidavit is filed by the answering

Respondent for limited purpose regarding the restoration

of mangroves at Jangi Village, Bhachau Taluka, Kachchh

District.

4.1t is humbly submitted that total area of mangrove
destruction was approximately 148.96 ha. Area of Nani

Chirai — Moti Chirai, Jangi and Kherasha pir of Bhachau

OEE p A
’3’ \\ Taluka. As per the recommendation of the Joint Committee

: { Rem / k-
.',T’/ o e "" /1

constituted by this Hon’ble Tribunal, the mangrove
restoration work was to be carried out three times the total
area of mangrove destruction reported i.e. 14896 hax 3 =
446.88 ha. For the purpose of restoration of mangrove
plantation and for removing bund, the Deputy Conservator
of Forest issued demand note of Rs. 3,61,15,000/- to

Deendayal Pandit Trust (Hereinafter referred as “DPT”).

(Kindly refer Annexure 5 of Affidavit -in reply filed by the answering

Respondent at pg No. 552, wherein the Deputy Conservator of Forest

\X ~
Wi

rvator of Forest
“Kachchh Clrie, Bhui.
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raised demand note vide letter dated 12.11.2020) The DPT
deposited Rs. 2,42,64,200/- excluding the restoration at

Jangi Village, Bhachau Taluka due to the land dispute.

(Kindly refer Annexure 6 of Affidavit -in reply filed by the answering
Respondent at pg No. 555, wherein the DPT informed payment to

Deputy Conservator of Forest vide letter dated 01. 12.2020)

5. The mangrove restoration at Jangi Village, Bhachau
Taluka was on hold and delayed due to land/area dispute
between Deendayal Port Authority (Hereinafter referred as
“DPA”) and Revenue Authority regarding demarcation and

ownership of land.

6. Pursuant to District Inspector’s Land Record (DILR) it was
concluded that land belongs to DPA. Thereafter certain
material developments regarding Mangrove Restoration
work at Jangi Village, Bhachau Taluka have taken place in
compliance with this Hon’ble Tribunal’s Order. The DPA

has deposited Rs. 96.74 Lakhs for restoration of mangrove

over 96 hectares at Jangi Village, Bhachau Taluka,

Kachchh District.

7. That the Answering Respondent wish to bring recent
developments in the captioned matter, on record of this
Hon’ble Tribunal in respect to the implementation of
mangrove restoration work. Following are the

developments: -

-

Sonservator of Forest
Kachchb Cireie, Bhu).



7.2,

7.3.

7.4.
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. It is respectfully submitted that upon the resolution of

land dispute, the Deputy Conservator of Forest sent a
letter No. B/NGT/4/4244 dated 15.09.2025 to
Chairman of DPA, Respondent No. 6 to deposit the
demand note of Rs. 96.74 Lakhs towards mangrove

restoration activities. Copy of letter dated 15.09.2025,

Mangrove Plantation Scheme and Demand note is

annexed and marked as ANNEXURE - R1 (COLLY)

It is further submitted that a letter was issued by the
Range Forest Officer, Bhachau Range, bearing No.
A/PWY/382-83 dated 08.11.2025, wherein DPA was
requested to furnish the KML file (Keyhole Markup
Language) identifying the area suitable for purpose of
plantation of mangroves. The copy of letter dated

08.11.2025 is annexed and marked as ANNEXURE -
R2.

Pursuant to which, DPA has deposited Rs. 96.74 Lakhs
on 09.12.2025. Further in response of the letter dated
08.11.2025(Annexure - R2), DPA has forwarded the
KML file of the area suitable for plantation through e-
mail on 22.12.2025.

Thereafter, the Range Forest Officer, Bhachau Range,

prepared the treatment map for mangrove plantation

over an area of 96 hectares at Jangi Village vide a letter
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bearing No. A/NGT/Treat.Map/534 dated 24.12.2025
submitted to Assistant Conservator of Forest. Copy of

the letter dated 24.12.2025 is annexed and marked as

ANNEXURE - R3.

7.5. The Assistant Conservator of Forest further forwarded
the treatment map to Deputy conservator of Forest and,
vide office letter dated 26.12.2025, the said treatment
map was duly approved by Deputy Conservator of
Forest, copy of such letters dated 26.12.2025 are

annexed and marked as ANNEXURE - R4(COLLY).

8. Soon after the above approval, mangrove plantation work
in 96 hectares at Jangi Village, Bhachau Taluka, Kachchh

District has commenced from 27. 12.2025 onwards and the

work is being carried out as per the approved plan.

9. The answering respondent craves leave to file further

submissions or material, if so, directed by this Hon’ble

Tribunal.

10. This Hon'ble Tribunal may please to pass any Order
as deem fit and proper in the interest of justice. The
answering Respondent assures to abide by all or any

directions that may be issued by this Hon’ble Tribunal.

-~

T
Ronssivator of F
Kachchb Cir<ie, BYuj.
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11. The contents of this affidavit are true and best of my

knowledge and belief.

s
Date — 17/01/2026 | \W .
: ‘Gonservator of Foreet
Place - Bhuy Kachchh Clreie, Bhuj.
Deponent
VERIFICATION

I, Dr. Dheeraj Mittal, age - 42 years, serving as Conservator
of Forests, Kachchh Circle, being authorized signatory and
representative of State of Gujarat and Forest and
Environment Department having communication address
at Office of the Conservator Of Forests, Kachchh Circle,
Near Moms School Bhuj, Gujarat - 370001, solemnly
states that the contents of the Affidavit are true and correct
and best of my knowledge, nothing stated therein is false

and nothing material has been concealed therefrom.

Date - 17/01/2026 "
Place — Bhuj ) \W
Bonservator of Forest
Kachchh-Cireie, Bauj
Deponent

SOLEMNLY AFFIRMED
BEFOREME

o 7
poy/d

= 2
SANDEER T S

NOTARY"Bhuj- Kutch
Govh of India

17 JAN W&
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PAGE NO. ieinne e

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. 43 OF 2024

IN
ORIGINAL APPLICATION NO. 111 OF 2018 |

IN THE MATTER OF

Kachchh Camel Breeders Association ...APPLICANT

VERSUS

MoEF&CC & ORS. ...RESPONDENTS
AFFIDAVIT

I, Dr. Dheeraj Mittal, age - 42 years, serving as Conservator of
Forests, Kachchh Circle, being authorized signatory and
representative of State of Gujarat and Forest and Environment
Department having communication address at Office of the
Conservator -of Forests, Kachchh Circle, Near Moms School

Bhuj, Gujarat - 370001.

I have gone through the Reply and I state that the reply is
drafted under my instructions. Contents and statements made
herein the above reply are true and correct to the best of my
knowledge and belief; and as per the data available on the

record.

Solemnly affirmed on _17 day of January 2026 at _Bhuj .

ke >

...... Conservator of Forost

Deponent

SOLEMNLY AFFIRMED _
REFOREME _~

.

oy, /"
Wl 4
SANDEEP K. SHAH
NOTARY"Bhuj- Kutch
Govt. of india

17 JAN 1026




ANNEXURGT7Y CcoLLY)

L

NO.B/NGT/4/ p&LA..... /2025-26
Office of the deputy conservator of forests,

W Kachchh east forest division,
Near Moms School, Bhuj-370001,

. Datg(‘.\\ I wiS 7 o
The Chairman, |

Deendayal Port Authority,

Gandhidham - Kachchh, Gujarat.

Subject: Forwarding of Demand Note for Restoration of Mangroves as per DCLRZ

Meeting

Reference: 1. Letter No. GPCB/RO-KUTCH-WEST/CRZ/T-l9(1)/361 dated 11-06-
2024 issued by the Regional Office, GPCB (Kutch-West), regarding
vesting of powers for CRZ violation matters.

2. Letter No. B/JMN/T.9/3537-40/2025-26 dated 25-08-2025 of the
Deputy Conservator of Forests, Kachchh (East), addressed to the

Collector, Kachchh.
3. Proceedings of the DCLRZ meeting held on 29-08-2025 regarding

mangrove restoration.
4. Letter No. A/JMN/145/2025-26 dated 29-08-2025 of the Assistant

Conservator of Forests, Kachchh (East), reiterating the directions of the
Collector, Kachchh, issued in the aforesaid DCLRZ meeting.

5. E-mail dated 10-09-2025 of the Executive Engineer, Deendayal Port
Authority, regarding submission of offer/quote for bund removal anJ

mangrove restoration.

As per letter mentioned in referenceno 1 & reiterated in reference no 2 & 3 forest department is not

entrusted directly with responsibility of bund removal, which is neither its purview nor jurisdiction. Howeveras per
eference no 5 wherein your office’s executive engineer has asked us to submit the cost/estimate

letter mentioned inr
* 3 in persuasion with hon. NGT orders) is worked out

needed for mangrove restoration for 96 hectares (32 hectare

as per letter mentioned in reference no 4 by concerned ACF kachchh east-2. Accordingly, plz find attached our

submission of demand note for the aforesaid mangrove restoration works.

Encl: Demand Note for Mangrove Restoration (as per DCLRZ Meeting)

Deputy Coéator of Forests

GLQ-/ Kachchh (East) Division
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Office of the Range Forest Officer

Bhachau Normal Range

Opposite Custom Check Post, near Andhashala,
Bhachau-Kachchh

Telephone No.: 02837-224044

Gmail: rfobhachaunormal@gmail.com

No.: A/PVY/56/382-83/2025-26 Date: 08/11/2025

To,

The Chief Engineer,
Land Section,
Deendayal Port Trust,
Gandhidham—Kachchh.

Subject:
Regarding providing the KML of areas suitable for mangrove plantation.

With reference to the above subject, it is respectfully submitted that within the
jurisdiction of the Bhachau Range, there is marine creek land falling under the authority of the
Deendayal Port Trust. Out of this marine creek land, certain areas fall under Coastal Regulation
Zone-I (CRZ-T) and the same are reserved for mangroves as per the Coastal Zone Management
framework. Additionally Natural growth of mangroves is also observed in this area.

An Hon'ble NGT matter pertains to this creek area, wherein mangrove plantation has
also been recommended. In this regard, the undersigned, along with the Assistant Conservator
of Forests, Kachchh East-2, personally visited the Deendayal Port Trust (DPT) office and held
discussions with the Superintendent Engineer of the Land Section regarding mangrove

plantation.

During the discussion, consent was given for undertaking mangrove plantation in a total
area of 96 hectares (32 ha + 64 ha) in the marine creek area of the Jangi coastal area. For this
purpose, it is requested that the KML of the said area may kindly be sent to this office at the
following e-mail ID: rfobhachaunormal@gmail.com

(S. B. Jetha)
In-charge Range Forest Officer
Bhachau Territorial Range

Copy forwarded to:

The Deputy Conservator of Forests,Kachchh East Forest Division, Bhuj, for information and
necessary action,
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Office of the Range Forest Officer

Bhachau Normal Range

Opposite Custom Check Post, near Andhashala,
Bhachau-Kachchh

Telephone No.: 02837-224044

Gmail: rfobhachaunormal@gmail.com

No.: A/NGT/Treat.Map/534/Year 2025-26 Bhachau-Kachchh, Date: 24/12/2025
To,

The Assistant Conservator of Forests,
Kachchh East-2, Kachchh East Forest Division,
Bhuj—Kachchh.

Subject:
Regarding submission of the Treatment Map.

With reference to the above subject, it is respectfully submitted that, in accordance with the
orders of the Hon’ble National Green Tribunal. mangrove restoration (mangrove plantation) work is
proposed to be undertaken in the Jangi marine creek area falling within the jurisdiction of this Range.
The said marine land area is under the control of the Deendayal Port Trust (DPT).

As per the KML provided by DPT, mangrove restoration work is to be carried out in the
identified area. For this purpose, the planning and Treatment Map for the proposed work has been
prepared and is hereby submitted in three copies for approval. It is requested that approval may kindly
be accorded and orders issued to commence the work.

sr. Model Target Location Remarks
No. Area
(Ha.)

"1 Hon’ble National Green Tribunal order in E.A. No. 1 96.00 Jangi Marine creek area
12/2020 in O.A. No. 111/2018 related to removal of under the jurisdiction
soil bund and mangrove restoration work of DPT

' Total Area: 96.00 Ha.

(S. B. Jetha)
In-charge Range Forest Officer
Bhachau Territorial Range

Enclosure: As above — three copies.
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No.: A/Treat.Map/280/2025-26

Assistant Conservator of Forests, Kachchh East-2
Office of the Deputy Conservator of Forests,
Kachchh East Forest Division, Bhuj

Phone No.: (02832)-250227

Date: 26/12/2025

To,

The Deputy Conservator of Forests,
Kachchh East Forest Division,
Bhuj-Kachchh.

Subject: Regarding approval of the Treatment Map.
Reference: Range Forest Officer, Bhachau Range. Letter No.
A/NGT/Treat.Map/534/2025-26 dated 24/12/2025

With reference to the above subject, it is respectfully submitted that, as per the cited reference,
the Range Forest Officer, Bhachau Range has forwarded planning maps for mangrove plantation for
verification. The proposed area is located in the Jangi coastal creek area, which falls under marine land
under the jurisdiction of the DPT (Deendayal Port Trust).

As per the KML provided by DPT, the planning maps for mangrove plantation pertaining to

the said area were sent to us for verification. The same have been duly examined by us. The treatment
maps detailed below have been countersigned and are forwarded herewith.

Details of Planning Maps

Sr. Name of Model Location Area Remarks
No. e  (Ha)
1 | Hon’ble National Green Tribunal Order in Jangi 96.00  Marine creek area
E.A. No. 12/2020 in O.A. No. 111/2018 under the
' related to removal of soil bund and mangrove jurisdiction of DPT

| restoration work

Enclosure: As above.

(B. P. Chaudhary)
Assistant Conservator of Forests
Kachchh East-2,
Kachchh East Forest Division, Bhuj




ol IS Q8B 2150l 539

g2 yd dol Qei1d, §R2 Slauasg,
(yenl GeNol Bogal UIBA, ¢J¥ -8B, 390001,

Email: dcfkachchheast@gmail.com Slol of : 0RCIR-RUORRY
Yol of 1 0R¢CIR-IRET 3O

snis:- o /d.Au/e¥/s0C0 C2/R0U-RS dl.zﬁ/z’cl/swSzu

Quaii— 23 R0au-g ol i AdcrR A2 Fledee Ay sigr 5 SHlela.

2igal:— (1) Qwotl uat ai:= 21 /NGT/)2.qu/u3y/0_U-29 dLay/aa/0’u
(R) #.4.20.4, 520 yd - v, 52 yd qe Qa1 Qjarall Uzt of i-
2§/ .Au/r¢0/R0U-RS dl.as/ar/20’u

Guisa ANy wecd u.a.i.8, eRIB Yood) wRiadlg 3, 2ieei-1 4 uiell JQatotl gl A=
20’u-gdi adai ofldell Qo1dell Aevall/Mset 6N Sl eld] dIdaR Hie AUANUR HeAoz A ».9.2.4,
526 yd - 20 AIER s2q 1] 2419, & 23 Qdoll &IRI U4 el dledoe Aol usiHel sd) 2eci-2 Al ynefl
21313 1A 24 59 2AIER AN A1dd 8.

2118l Mdal Clicid duoll gi1 AIE2 saciati 213 dedoziu ofl el @213 2o s 213 B, afl A
1 i 218 ARa vl %7 sifandl w8l Msaai 2419 . Al A Yol AR sidad) sie udl A% 52l

ala adl.
& 2Aa Ro”/AU-RS dll il 91dd AR

[ Aeyotle] ol 280 ‘ @ar (Esami)]

Hon 'ble National Green Tribunal o§of) €5.00
order in EA.no. 1 2/2020
0.A.no.111/2018 related
Removing Soil bund and

" Mangrove Restoration Work
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Office of the Deputy Conservator of Forests

Kutch East Forest Division, Forest Complex

Behind District Industries Centre, Bhuj-Kutch — 370001
Email: dcfkachchheast@gmail.com

Phone: 02832-250227

No.: B/Treat.Map/Tech.4/7080-82 /2025-26 Date: 26/12/2025
Subject:

Regarding approval of the Treatment Map for plantation works during the year 2025-26.

Reference:
1. Yoqr letter No. A/NGT/Treat.Map/534/2025-26 dated 24/12/2025
2. Assistant Conservator of Forests, Kachchh East-2, Kachchh East Forest Division, Bhuj Letter No.

A/Treat.Map/280/2025-26 dated 26/12/2025

With reference to the above subject, the Range Forest Officer, Bhachau Range is hereby informed that,
as per reference (1), a site-wise Treatment Map for plantation works proposed to be carried out during the year
2025-26 under the scheme/model detailed below was submitted by them to the Assistant Conservator of Forests,
Kachchh East-2. Thereafter, the site and Treatment Map were verified by the concerned authority and the same
was countersigned and forwarded to this office as per reference ).

Accordingly, the Treatment Map submitted in the present matter is hereby approved as per the details
given below. Two copies of the same are enclosed herewith and forwarded for necessary action. You are requested

to take immediate action accordingly and proceed with the planning.

Details of plantation work for the year 2025-26

Name of Scheme Location Area (in
S S—— Hectares)
Hon'ble National Green Tribunal order in E.A.no 12/2020 O.A.no.111/2018  Jangi 96.00

related Removing soil bund and mangrove restoration work

Enclosure: As above.
Deputy Conservator of Forests
Kachchh East Forest Division, Bhuj
To,
Range Forest Officer,

Bhachau Range, Bhachau.
Copy forwarded to:

Assistant Conservator of Forests, Kachchh East-2, for information and necessary action.




